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OR D E R 

S.N,Mal1ick,V. 

In this Misc.Application, the petitioner has prayed 

for withdrawal of the Original ApplicatiOn on the ground that. 

his grievances ventilated in this application, have since been 

remedied by the respondents. Under the circumstances, the 

ko 
	Original Application has become infructuous and as such.the 

O.A. along with this M.A. stands disposed ot accordingly. 

(S.Dasguta) 
Member (A) 

S 

llick) 
Vice-Chairman. 

s.b. 


